| TEM NO. 201 COURT NO. 12 SECTI ON XV
SUPREME COURT OF I NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).6668/2006

(From the judgenent and order dated 09/12/2004 in WA No. 7330/2001 of
the H GH COURT OF KARNATAKA AT BANGALORE)

| NCHARGE OFFI CER AND ANR. Petitioner(s)
VERSUS
SHANKAR SHETTY Respondent (s)
(Wth prayer for interimrelief and office report)
Date: 27/08/2010 This Petition was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE AFTAB ALAM
HON BLE MR. JUSTICE R M LODHA
For Petitioner(s)
Sanjay R Hegde, Adv.
Ranmesh Kr. M shra, Adv.

Krutin Joshi, Adv.
Vi krant Yadav, Adv.

SS8%

For Respondent (s)
UPON hearing counsel the Court made the follow ng
ORDER

Argument s hear d.
Judgnent reserved.

(N. S. K. Kanesh) (S.S.R Krishna)
Court Master Court Master



